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WIIIn Itc:] 

Lacoaaodva .... c..m.a-
°n77. Shri D. C. Sharmal WID the 

MmiIter of IlaIhra7a be pleased to _: 

(a) the present stock position of the 
bn1ad gauge locomotives and carriages 
('JI the Northc:m Railway; and 

(b) wberher the present stock i. sufllc:ient? 

TIle Depat)' MJm-ofRaUwa,._1I 
Tftaaport (Shri Sbalmawaz Khan)a 
~  A ItatemeDt is placed on the Table of 
the IAk Sabha. [Su Appendix IV, 
IIIIIfS1lre No. 79J. 

(b) Not sufticient to meet the demmd of 
...-naer milk in full. 

{
n.br Jap! KJ.boft 

°llla. SIDhaa 
~""  

Will the Mioisrer of TnMpOI't ~ 
pleased to Itate: 

(a) whether GoYemmenr are_ 
that there is • Freight Broken' usocia-
!ion in Calcutta, Bombay etc. to negotiarc 
the movement of <XIIIIIIIodities and allot-
mmt of SPIlCC between the shippen and 
lbipping Agent; 

(b) whether it is • fact that the member-
ship of the Associaton is limited so that 
the members of the Association enjoy the 
monopoly in the matter of brokerage; 

(c) whether Government are aware that 
the monopoly of brokerage so fat ""joyed 
by the Freight Broken' Associations has 
..esuJted in the accumulation of more thaD 
0IIt: seat into the hands of one individud 
finn under different names; and 

(d) what is the po1iC)' of GovernD1eat 
towards this Organisation in respect of the 
ships owned by the Government of India ? 

The Deputy M1Dieter of RaUwa,. aad 
Tnmaport (Sbri Alapoun). (a) Yes. 

(b) It is true that the rules of the Associa-
tions provide for a limited membership 
but there is provision for admission of new 
members in accordance with the prescribed 
procedure. 

(c) It appears that the Calcutta Associa-
tion includes more than one member for 
each firm on the basis of the number of 
partners. 

Cd) It is Plesumed that the Hon'ble 
member has in mind the ships owned tl,-
the Eastern Shipping Corporation. If so, 
the booking of the C8IJ!O ~ the Corpon-
!ion'. vcssets is done tbroujdl its own br0-
ken or otherwise, eEqlt in the c:aae of Ibr 
India-Austra1ia md the India-Far East 
uadra where the cargocI arc booked through 
the Members of the Calcutta Freight 
Broken' Association in accordance with 
the arrangements existing between the 
Conferences and the Broken' Associations. 

Late Arrift1 of Tram. 

°1113. Shri C. R. CbDwdary: WID 
the Minister of RaIlwa be pleucd 
to atate the _ for d! late CllIDiDc 
of trains from Masalipatam to Nuasaraopet, 
. iImIriably? 

TIle Deputy MJm-of RaUwa,. ... 
T..-port (Sbri ShaJIIIa_ KIIaa)a 
A ltatcmcnt is placed on the Table of the 
IAk Sabha. [S.. Appcndl:I: IV, annexure 
)1"0 So] , 




